IN THE HIGH COURT OF

ORISSA,CUTTACK
Institution of Applications for issue of Certified
Copies.
Report on :08-09-2026
Date 08.09.2026
Dealing
Section
Order
COURT
ABLAPL- Dtd. (Seat
1  |67043/2026/08.09.2026 2046/2026 |PK SRHOO c.o. NO. 3 ) oc_0o- No-)
OLD
02
Order
COURT
ABLAPL- Dtd. (Seat
2 |67044/2026(08.09.2026 5346/2026 |HK PATRA c.o. NO. 3 | 0 c_0o- No-)
OLD
02
Order
COURT
ABLAPL- Dtd. (Seat
3 |67045/2026/08.09.2026 1446/202¢ MR ROUTRAY c.o. NO. 3 | 0o6_0o- No-)
OLD
02
courr 0rder
4 167047/202608.09.2026 |"E(C)- MANORANJAN DAS |C.O No. 3 Ptd: (Seat
U 28457/2026 e - 2026-09- No-)
OLD
07
Order
COURT
CRLMP- Dtd. (Seat
5  |67049/2026/08.09.2026 1143/202¢ |T-SAHOO c.o. NO. 3 | o6 0g- No-)
OLD
31
WP (C) - COURT giier WRIT (Seat
6 |67050/2026/08.09.2026 28729/2026 MANORANJAN DAS  |C.O. NO. 3| ot 0o- |pranci-g |[NO-
OLD 41)
07
- COURT giger (Seat
7  |67051/2026/08.09.2026 567/2026 |G+R-PATRA c.o. NO. 3 | 0 c_0ge No-
OLD 41)
31
S COURT giger (Seat
8 |67053/2026/08.09.2026 5852026 |G-SAHOO c.o. NO. 3 | o6 0g- No-
OLD 41)
31
S COURT giier (Seat
9 |67054/2026/08.09.2026 T.N.CHOUDHURY c.o. NO. 3 . No-
594/2026 2026-09-
OLD 41)
02
CRLREV- COURT gijer (Seat
10 |67055/2026/08.09.2026 1042/2025 |S-S-PATTANAIK c.o. NO. 2026-10- No-
17 06 41)




Order

COURT (Seat
CRLMP- Dtd.
11 |67057/2026(08.09.2026 | o0 >0, (G.B.SINGH T No-
17 41)
01
. COURT gijer (Seat
12 |67058/2026 |08.09.2026 |;on0 o [B.DAS NO.  |S0e_0o- No-
17 41)
02
oA COURT gijer (Seat
13 |67059/2026(08.09.2026 |,2" 0, [M.K.PANDA. NO. 3| ooe 1q. No-
OLD 41)
05
CRLREV- COURT gijer (Seat
14 [67060/2026|08.09.2026 |, 00 [M.DAS NO. 3 05 0o No-
OLD 41)
29
- COURT gijer (Seat
15 |67061/2026(08.09.2026 | oo oo, [B.TRIPATHY NO. 3 )05 0o No-
OLD 41)
01
S COURT giier (Seat
16 |67062/2026(08.09.2026 |c,=" o . |D.P.DASH NO. 3 05c oa- No-
OLD 41)
31
N COURT giger (Seat
17 |67063/202608.09.2026 |/, [P JENA NO.  |Jgoe 0o~ No-
17 41)
03
. COURT giger (Seat
18 |67065/202608.09.2026 |, " o, |D.K.RAJ NO. 3| e 1o- No-
OLD 41)
29
- COURT giier (Seat
19 |67067/2026(08.09.2026 |jo0 oo, |R.MOHANTY NO. 3|00t oan No-
OLD 41)
31
S COURT giger (Seat
20 |67068/2026(08.09.2026 |o oo . |S.K.NAYAK NO. 3|05t oo- No-
OLD 41)
01
S COURT giier (Seat
21 [67070/2026(08.09.2026 |/, oo, [R.K.MALLICK NO. 3,05 0o No-
OLD 41)
30
- COURT gijer (Seat
22 |67071/202608.09.2026 | >0 o |S.K.DASMOHAPATRA NO. 3|05t oo- No-
OLD 41)
02
CRLREV- COURT giger (Seat
23 [67072/2026/08.09.2026 H.S.PATKRAY NO. 3 : No-
611/2026 2026-09-
OLD 41)
03
RSA— COURT |Order (Seat
24 |67074/202608.09.2026 |50 . |A.MOHANTY NO. 3 |Dtd. No-
OLD |2026-11- 41)




05

FAO- COURT giger MISC. (Seat
25 |67075/2026|08.09.2026 | o/, [P.K.JENA NO. 3| 0c .. [RBPEAL | %0
OLD SEC.
01
Order
26 [67076/2026(08.09.2026 |FRO” P.K.JENA ESURg Dtd. (Seat
2 852/2026 e © 2 12026-09- No-2)
OLD
01
Order
27 167078/2026(08.09.2026 |RO” P.K.JENA ESURg Dtd. (Seat
2 893/2026 R © 2 12026-09- No-2)
OLD
01
Order
COURT
28 67079/202608.09.2026 |20~ P.K.JENA No. 3 Ptd: (Seat
2 899/2026 e © 2 12026-09- No-2)
OLD
01
Order
COURT
WP (C) - Dtd. WRIT (Seat
29 |67081/2026(08.09.2026 |,o00" 0o [P. K. BARIK NO. 300 o- IRRANCH-1 WNooi)
OLD
07
WP (C) - COURT gijer WRIT (Seat
30 67082/202608.09.2026 |y, 0 T, K. NAYAK NO. oo 0o lmmancH-1 NO-
23 31)
11
Wp (C) - COURT giger (Seat
31 |67083/2026(08.09.2026 |, 0 .o |T. K. NAYAK NO.  ooi ool No-
23 31)
11
WP (C) - COURT giger giiECH (Seat
32 |67084/2026(08.09.2026 |, 217, o |T. K. NAYAK gg. 2026-09- | (DTVISTON Ti;)
11 BENCH-2)
WP (C) - COURT giier WRIT (Seat
33 |67085/202608.09.2026 |y, 0 |S. K. NATH NO.  Looe oo lmmancuoa NO-
23 17)
07
W (C) - COURT giger (Seat
34 |67086/2026(08.09.2026 |, o) 0o |S. K. NATH NO. o5t ool No-
23 17)
07
— COURT giier (Seat
35 |67087/2026|08.09.2026 |,oo_ o . [P.K.JENA NO. | o5e oo No-
23 17)
01
. COURT giger (Seat
36 |67088/2026(08.09.2026 | o >0 . [P.N.NAYAK NO.  Lo5i ool No-
23 17)
03
Order
COURT
WP (C) - Dtd. WRIT (Seat
37 |67089/2026(08.09.2026 |5, o [B. DASH gg. 2026-08- |BRANCH-7 [Noos)
31
WP (C) - COURT |[Order WRIT (Seat
38 |67091/2026(08.09.2026 | oo . [P. CHHULI o lorg ArANCH-5 e




23 2026-08- 23)
31
WP (C) COURT gijer (Seat
39 |67092/2026(08.09.2026 |, o |P. K. MOHANTY e . No-
23 23)
07
WP (C) - COURT gijer WRIT (Seat
40 |67094/2026(08.09.2026 |,o o0 o |C. K. ROUT NO.  Looi oo- lmmanciog NO-
23 54)
07
court |Order (Seat
41 167096/202608.09.2026 |NE(C)- K. BARAL No. Ptd: WRIT No-
2 28493/2026 " * |2026-09- |BRANCH-1
23 30)
07
court |Order (Seat
42 167097/202608.09.2026 |"E(C)- D. BISWAL No. Pt WRIT No-
2 3295/2026 |° * |2026-08- |BRANCH-7
23 48)
29
WP (C) COURT giger (Seat
43 |67099/2026(08.09.2026 |/ gL, [B. K. PARDHI NO. ood oo No-
23 48)
07
W (C) - COURT giier (Seat
44 |67100/2026(08.09.2026 ), L0 o |S. K. NATH NO.  [o5e o No-
23 48)
07
Order
45 |67101/2026(08.09.2026 |"ELC)~ S. K. NATH ESURT btd. WRIT gsfat
2 26787/2026 " * |2026-09- |BRANCH-3 [©
23 14)
07
Order
MATA— COURT |Dtd. FIRST (Seat
46 |67105/2026(08.09.2026 |o 0., [S.MITRA N0, 1|2026-05- |nppEAn  [Noos)
24
Order
MATA— COURT |Dtd. FIRST (Seat
47 |67106/2026(08.09.2026 |o o0, [P.K.MOHANTY N0, 1|2026-09- |nppEar  [Nows)
24
Order
MATA— COURT |Dtd. FIRST (Seat
48 |67107/2026(08.09.2026 |oo o0, |S.MITRA %0, 1|2026-09- |apPEAT  |Noos)
24
Order
MATA— COURT |Dtd. FIRST (Seat
49 |67108/2026(08.09.2026 |oo 0, [P.K.MOHANTY NO. 1|2026-09- |nppEan  |Nows)
24
Judgement
EXFA- COURT |Dtd. CIVIL (Seat
50 67109/2026(08.09.2026 ||/ P.K.PATRA %0, 1 |2026-09- |[REVISION |Nooa)
03
Order
BLAPL- COURT |Dtd. (Seat
51 |67113/2026|08.09.2026 | oo~ . |G SAHOO ro. 1 lo2e—0o- Noca)
07
52 |67114/2026(08.09.2026 |CRLA- BS SWAIN |COURT |Order |(Seat




117/2025 NO. 1 |Dtd. No-2)
2026-09-
07
Order
BLAPL- NRUSINGHA NANDA COURT |Dtd. (Seat
53 167115/202608.09.2026 5920/2026 |MOHAPATRA NO. 1 (2026-09- No-2)
07
Order
CRLA- COURT |Dtd. (Seat
54 167116/20261(08.09.2026 1299/2025 P.K.MOHANTY NO. 1 12026-09- No-2)
07
Order
BLAPL- COURT |Dtd. (Seat
55 167117/2026(08.09.2026 5190/2026 JR SAHOO NO. 1 12026-09- No-2)
07
Order
BLAPL- COURT |Dtd. (Seat
56 (67118/20261(08.09.2026 5898/2026 RK MALLICK NO. 1 12026-09- No-2)
07
Order
BLAPL- COURT |Dtd. (Seat
57 167119/2026/08.09.2026 5811/2026 AK JATI NO. 1 12026-09- No-2)
07
Order
(Seat
BLAPL- COURT |Dtd.
58 67121/20261(08.09.2026 5138/2026 BB MALLICK NO. 1 12026-09- BAIL-2 No-
11)
03
Order
(Seat
CRLMP- COURT |Dtd.
59 167122/20261(08.09.2026 1219/2026 A.PATTANAYAK NO. 1 12026-08- No-
11)
31
Order
(Seat
WP (C) - COURT |Dtd. WRIT _
60 |67123/2026/08.09.2026 16684/2026 B.K.SETHI NO. 112026-09- |BRANCH-4 gg)
01
— COURT giger (Seat
61 |67124/2026/08.09.2026 2374/2026 P.C.DASH NO. 2 5026-07— No-
OLD 52)
27
CRLMC- COURT giier (Seat
62 167125/2026/08.09.2026 3001/2026 A.K.SAHOO NO. 2 5026-08— No-
OLD 52)
31
WP (C) - COURT giger gEiEICH (Seat
63 |67126/2026/08.09.2026 20661/2026 S.C.MEKAP gg. 2026-09- | (DIVISION Tig)
30 BENCH-2)
Order
(Seat
WP (C) - COURT |Dtd. WRIT _
64 |67127/2026/08.09.2026 28544/2026 D.BARIK NO. 6 12026-09- |BRANCH-8 22)
21
ABLAPL- COURT giger (Seat
65 |67128/2026/08.09.2026 6282/2026 PK JENA ggb 2 2026-09— ﬁg;

02




Order

COURT (Seat
WP (C) - Dtd. WRIT
66 67130/2026(08.09.2026 |, ") PANDA NO. 2 [0 R, N
OLD 10)
07
Order
67 167131/2026(08.09.2026 |"E(C)~ SINGH ESURg Dtd. WRIT éifat
-09. 21878/2025 © 2 12026-09- |BRANCH-2
OLD 34)
03
COURT Order WRIT (Seat
68 167132/2026(08.09.2026 |"ELC)~ SINGH No. 2 [Pt BRANCH = o
09 21203/2026 oup _ [2026-09- | (DIVISION| 7T,
03 BENCH-2)
WE (C) - COURT gijer (Seat
69 |67134/2026(08.09.2026 7o ClT JENA No. 2 [0 No-
OLD 115)
07
Order
70 167135/202608.09.2026 |NE(C)=- JENA EgURg btd. WRIT éifat
09 27843/2026 2 12026-09- |BRANCH-1
OLD 30)
07
WP (C) - COURT giger gizlugc:H (Seat
71 67136/2026(08.09.2026 |, N7 JENA gib 2 ) o96-09- |(DIVISTON Tgi)
07 BENCH-3)
Order
72 167137/202608.09.2026 |NE(C)=- JENA EgURT Dtd. WRIT éifat
09 27447/2026 * |2026-11- |BRANCH-4
23 52)
04
Order
73 167138/202608.09.2026 |"E(C)- JENA ESURT btd. WRIT éiﬁat
09 27261/2026 * |2026-11- |BRANCH-8
23 40)
04
Order
74 167139/202608.09.2026 |NE(C)- PANDA ESURT btd. WRIT éifat
09 28504/2026 * |2026-09- |BRANCH-5
23 22)
03
Order
75 167140/202608.09.2026 |"E(C)- JENA ESURT btd. WRIT ésfat
i 28619/2026 * |2026-09- |BRANCH-1 |.°
23 31)
07
Order
76 |67141/2026(08.09.2026 |"E(C)~ JENA ESURT Dtd. WRIT gsfat
09 28611/2026 * |2026-09- |BrancH-g |N©
23 42)
07
WE (C) - COURT gijer (Seat
77 |67142/2026(08.09.2026 ool JENA No. [0 o No-
23 42)
07
Order
78 167145/202608.09.2026 |"E(C)=- JENA ESURT btd. WRIT gifat
09 28607/2026 * 12026-09- |BRANCH-1
23 30)
07
WP (C) - COURT |Order (Seat
79 |67147/2026(08.09.2026 ool JENA NO. |ptd. No-
23 |2026-09- 30)




107

Order
80 167149/202608.09.2026 |"E(C)- K. JENA ESURT Dtd. WRIT ésfat
09 28592/2026 : * |2026-09- |BrancH-6 |N©
23 24)
07
WP (C) - COURT giier (Seat
81 |67151/2026(08.09.2026 |oc )° o |p. K. JENA No. [0 o No-
23 24)
07
FAO- COURT giier MISC. (Seat
82 |67152/2026(08.09.2026 |0 CH SAHU NO. 00 go. (RPPEAL | SESH
23 SEC.
03
Order
83 [67154/2026(08.09.2026 |"E(C)- K. JENA ESURT btd. WRIT éifat
-09. 28590/2026 : * |2026-09- |BRANCH-6
23 54)
07
court |°rder (Seat
84 167155/202608.09.2026 |NELC)=- R NAYAK No. [Pt WRIT No-
09 20724/2012 * 12026-09- |BRANCH-8
23 29)
07
WP (C) - COURT gijer (Seat
85 67156/2026(08.09.2026 70 =)” A, K. PANDA no. [R5 o No-
23 29)
02
Wp (C) - COURT giger (Seat
86 |67158/2026(08.09.2026 oo C)l7 M. NATK no. e o No-
23 29)
02
Order
87 167160/202608.09.2026 |"E(C)- R SAHOO ESURT btd. WRIT ésﬁat
V7 18407/2017 * |2026-09- |BRANCH-5 |.°
23 20)
02
Order
88 167161/202608.09.2026 |NE(C)- NATK ESURT btd. WRIT éifat
<09 28618/2026 * |2026-11- |BRANCH-5
23 53)
04
Order
89 167163/2026/08.09.2026 |"E(C)- NATK ESURT btd. WRIT éiﬁat
09 28623/2026 * |2026-11- |BRANCH-6
23 24)
04
WP (C) - COURT gijer WRIT (Seat
90 67165/2026(08.09.2026 |5 o=)° IS MOHANTY NO. e e ten s No-
23 28)
07
Order
91 167166/2026(08.09.2026 ")~ NATK ESURT Dtd. WRIT éifat
-09. 28625/2026 * |2026-11- |BRANCH-3
23 28)
04
Order
92 167168/2026(08.09.2026 |"E ()~ NATK ESURT btd. WRIT gifat
09 28634/2026 * |2026-11- |BRANCH-4
23 58)
04
WP (C) - COURT |[Order WRIT (Seat
93 |67169/2026(08.09.2026 | o ) |7 SWAIN oK [ Eee N cns b




23 2026-09- 39)
07
CRLA COURT gijer (Seat
94 |67170/202608.09.2026 | "> 0 [R.R.NAYAK NO. o595 10 No-
15 39)
31
court |Order (Seat
95 |67172/2026(08.09.2026 |"E(C)~ L. D. PANDA No. Ptd: WRIT No-
0 27960/2026 " °° * 12026-09- |BRANCH-1
15 57)
07
court |Order (Seat
96 167174/2026(08.09.2026 ")~ A BAISOT No. Ptd: WRIT No-
U 5956/2015 : 2026-09- |BRANCH-8
15 39)
07
Order
COURT
WP (C) - Dtd. WRIT (Seat
97 |67176/2026(08.09.2026 |,o oc" o, [R. DAS Tg. 2026-09- |BRANCH-2 |Nooe)
07
WP (C) - COURT giier WRIT (Seat
98 |67178/2026(08.09.2026 |,o o000 [P. K. JENA NO.  Looi ool lmmancaos NO-
15 21)
07
MACA- COURT giier MISC. (Seat
99 |67181/2026(08.09.2026 [,oc o o |B K MOHARANA NO. e 0g. REPEAL | oS0
15 SEC.
02
WP (C) - COURT giier WRIT (Seat
100 [67182/2026 |08.09.2026  |,0 4’0, |P. K. JENA NO.  |ooe_0o- lmmancH-5 |NO-
15 53)
07
— COURT giger (Seat
101 [67184/2026 |08.09.2026 |5 207 o [P SAHOO NO.  o5i ool No-
15 53)
07
Order
102 [67186/2026(08.09.2026 |[ACA~ A K BARIK ESURT btd. iéiEAL (Seat
0 429/2021 * |2026-08- No-4)
15 SEC.
29
Order
COURT
CRLMC- Dtd. (Seat
103 |67188/2026 |08.09.2026 | ) . [P SAHOO NO. | ooe_go- Nocd)
15
07
COURT
CRLMC- (Seat
104 [67190/2026 |08.09.2026 |5 2o o [P SAHOO Tg. Nocd)
Order
COURT
CRLMC- Dtd. CRIMINAL |(Seat
105 [67192/2026 (08.09.2026 |5 o0, . [P SAHOO Tg. 9026-09— Im1sc Noca)
07
MACA- COURT giier MISC. (Seat
106 [67194/2026 |08.09.2026 |, 5", |D K MOHAPATRA NO. |0 e 0. REPEAL |00
15 SEC.
29
MACA- COURT |[Order MISC. (Seat
107 |67198/2026(08.09.2026 |/, &0 o |S K SAHOO ot e apprAL  [Noce)




15 2026-09- |SEC.
02
Order
COURT
ABLAPL- Dtd. (Seat
108 |67200/202608.09.2026 | 0. |D K BEHERA NO. 2 )08 g [BAIL-1 | o%%
OLD
13
Order
COURT MISC.
109 [67201/2026(08.09.2026 [TACA~ B MAHALI No. 2 Ptd: APPEAL (Seat
193/2007 2026-09- No-1)
OLD SEC.
03
MACA- COURT giier MISC. (Seat
110 [67202/2026 |08.09.2026 |, >, o |P K BARIK NO. 2 )08 g REPEAL | 0%
OLD SEC.
02
Order
COURT
ABLAPL- Dtd. (Seat
111 |67203/2026|08.09.2026 |5 0o [PC DASH NO. 096 0o- Noce)
17
08
WP (C) - COURT giier WRIT (Seat
112 |67204/202608.09.2026 |, 02 R MALLICK NO. | ooe_0o- lmmancHog NO-
17 43)
03
WP (C) - COURT giger WRIT (Seat
113 |67205/202608.09.2026 |, 0”0 o [R K MALLICK NO.  |ooe 01~ lmmancH-5 NOT
17 23)
09
Wp (C) - COURT giier (Seat
114 [67206/2026 |08.09.2026 |1 ¢, o0, |C R NAYAK NO. 096 0o- No-
17 23)
07
Order
115 67207/2026 08.09.2026 |"E(C)~ M PAGAL EgURT Dtd. WRIT éi?at
0 26230/2026 * |2026-09- |BRANCH-8
17 39)
07
MACA- COURT giier MISC. (Seat
116 [67208/2026 |08.09.2026 |, =°7 . . |P.C.PATTANAIK NO. |00 d 0. REPEAL | 0T
17 SEC.
28
WP (C) - COURT gijer WRIT (Seat
117 [67209/2026 |08.09.2026 |, 2070, |J SAHOO NO. |05 0o lmmancH-g |NO-
17 39)
07
Order
CRLA- COURT |Dtd. CRIMINAL |(Seat
118 [67210/2026 |08.09.2026 |5_,°" ., |D.K.DAS %0. 5 |2026-00- |APPEAL  |Nowa)
02
Order WRIT
WP (C) - COURT |Dtd. BRANCH (Seat
119 [67212/2026 |08.09.2026  |,-o0° 0 |D K JENA vo. 5 |2026-09- |(drviston TS;)
07 BENCH-1)
Order
(Seat
WP (C) - COURT |Dtd. WRIT ©
120 [67213/2026 |08.09.2026 |,o5 o . |P K RATH o, 5 l026-09- |BRANCH-8 Zg)
03
121 |67214/2026(08.09.2026  [WP(C) - T K NAYAK |COURT |Order WRIT |(Seat




27867/2026 NO. 5 |Dtd. BRANCH-1 |No-
2026-09- 57)
07
Order
(Seat
WP (C) - COURT |Dtd. _
122 167215/2026/08.09.2026 27621/2026 P K JENA NO. 5 12026-09- No
57)
07
Order
(Seat
WP (C) - COURT |Dtd. WRIT _
123 167216/2026/08.09.2026 27222/2026 M R ROUTRAY NO. 1 19999-12- |BRANCH-3 Tz)
31
Order
(Seat
WP (C) - COURT |Dtd. _
124 167218/2026/08.09.2026 31109/2025 B DAS NO. 1 12026-09- No
14)
07
FAO- COURT giger MISC. (Seat
125 167219/2026/08.09.2026 97/2026 S K BISWAL NO. 1 12026-09- APPEAL No-5)
SEC.
07
Order (Seat
WP (C) - SANGRAM KUMAR COURT |Dtd. WRIT _
126/67220/2026|(08.09.2026 25856/2026 |SINGH NO. 1 (2026-09- |BRANCH-3 Ei)
07
Order
(Seat
WP (C) - COURT |Dtd. WRIT _
127 167221/2026/08.09.2026 23372/2026 A K BEHERA NO. 112026-09- |[BRANCH-6 EZ)
07
Order
(Seat
WP (C) - COURT |Dtd. WRIT _
128 167222/2026/08.09.2026 23373/2026 A K BEHERA NO. 1 12026-09- |BRANCH-6 Ez)
07
Order
(Seat
WP (C) — COURT |Dtd. N
129 167223/2026/08.09.2026 27799/2026 D K JENA NO. 1 12026-09- No
54)
07
Order
(Seat
WP (C) — COURT |Dtd. _
130 |67224/2026/08.09.2026 27796/2026 D K JENA NO. 1 12026-09- No
54)
07
Order
RSA- COURT |Dtd. SECOND (Seat
131 |67225/2026/08.09.2026 156/2004 D.NAYAK NO. 6 12026-09- |APPEAL No-3)
21
Order
(Seat
WP (C) - COURT |Dtd. WRIT _
132 167226/2026/08.09.2026 27759/2026 D K JENA NO. 612026-09- |BRANCH-6 gz)
07
Order
(Seat
WP (C) - COURT |Dtd. WRIT _
133 167227/2026/08.09.2026 7797/2014 M. MOHANTY NO. 6 12026-09- |BRANCH-3 gg)
07
Order WRIT
WP (C) - COURT |Dtd BRANCH (Seat
134 167228/2026/08.09.2026 27756/2026 D K JENA NO. 6 |2026-09- |(DIVISION Ti;)
07 BENCH-3)




Order

(Seat
WP (C) - COURT |Dtd.
135 (67229/2026/08.09.2026 27754/2026 D K JENA NO. 6 12026-09- No
119)
07
Order
WP (C) - COURT |Dtd. WRIT (Seat
136 167230/202608.09.2026  15556/5026 P K JENA NO. 6|2026-09- [BRANCH-1 |No-1)
07
Order
WP (C) - COURT |Dtd. (Seat
137 [67231/2026(08.09.2026 |)o 0" D K MOHANTY o los9s12. o)
31
Order
WP (C) - COURT |Dtd. (Seat
138 |67232/2026 |08.09.2026  |,-op’ o0, D K JENA o 1 15695-12- Noet)
31
Order
(Seat
WP (C) - COURT |Dtd. WRIT ©
139 [67233/2026(08.09.2026 |)o )7 |D K MOHANTY o 19969-12- |BaaNcH-7 23)
31
Order
(Seat
WP (C) - COURT |Dtd. ©
140 (67235/2026 |08.09.2026 |5, 2" o D K MOHANTY o, 1 lo59s-1- No
59)
31
WP (C) - COURT giger WRIT (Seat
141 67237/2026(08.09.2026 |, o) |SUVENDU BARIK o 509609 |aancH-g 28;
02
Order
(Seat
WP (C) - COURT |Dtd. WRIT ©
142 67240/2026(08.09.2026 |, ) M.R.DHAL o5 laore-10- |BaANCH-2 28)
05
Order
(Seat
WP (C) - COURT |Dtd. ©
143 |67244/2026 |08.09.2026 |, ooc0” )0, [T D SAHOO o 1 laege 1o No
50)
05
Order WRIT
WP (C) - COURT |Dtd BRANCH (Seat
144 |67250/2026108.09.2026 24760/2026 S. S. JENA NO. 1 |2026-09- |(DIVISION Tg;)
03 BENCH-1)
Order
(Seat
CONTC- COURT |Dtd.
145 |67256/2026/08.09.2026 4598/2026 R.K.BISOI NO. 1 12026-09- No-
106)
07
Order
(Seat
CONTC- COURT |Dtd.
146 |67257/20261/08.09.2026 4856/2026 B.DAS NO. 1 12026-09- No-
106)
07
Order
(Seat
WP (C) - COURT |Dtd. WRIT °
147 67260/2026(08.09.2026 |5 o |T.R DAS v boge_oo- |BnEncH-1 Sg)
07
Order (Seat
148 [67272/2026(08.09.2026 5?2232026 S.K.NAYAK ESURf Dtd. No-
. 2026-08- 49)




21

Order (Seat
CRLMC- COURT |Dtd.
149 |67275/2026/08.09.2026 1370/2026 S .K.MOHARANA NO. 1 12026-08- No-
49)
21
CRLA COURT giier (Seat
150 |67278/2026/08.09.2026 812/2026 H.SUNDARA NO. 9999-12- No-
15 49)
31
SLAPL- COURT gijer (Seat
151 |67281/2026/08.09.2026 5279/2026 RK BARIK NO. 2026-09— BAIL-2 No-
15 10)
07
— COURT giger (Seat
152 (67282/2026/08.09.2026 5262/2026 RK BARIK NO. 2026-09— No-
15 10)
07
COURT
CRLA- CRIMINAL (Seat
153 (67283/2026/08.09.2026 809/2026 C.R.NAYAK ?g. APDEAL No-6)
Order
COURT
BLAPL- Dtd. (Seat
154 (67285/2026/08.09.2026 7940/2026 RK BARIK NO. 2026-09- No-6)
15
07
Order
FAO- COURT |Dtd. (Seat
155 |67287/2026/08.09.2026 488/2025 P.K.LENKA NO. 119999-12- No-6)
31
Order
COURT
RSA- Dtd. SECOND (Seat
156 (67289/2026|08.09.2026 641/2025 M.PRADHAN NO. 3 2026-11- |APPEAL No-6)
OLD
05
COURT
CRLMP- (Seat
157 [67292/2026(08.09.2026 1112/2026 G.SUNDARA NO. 3 No-6)
OLD
COURT
RSA- SECOND (Seat
158 [67294/2026(08.09.2026 232/2025 KSHITISH NO. 3 APDPEAL No-5)
OLD
COURT
CRLREV- (Seat
159 (67296/2026|08.09.2026 590/2026 B.DAS NO. 3 No-5)
OLD
Order
COURT
WP (C) - Dtd. (Seat
160 (67297/2026/08.09.2026 28783/2026 M. NAIK NO. 3 2026-09— No-5)
OLD
07
Order
COURT
CRLA- Dtd. (Seat
161 |67298/2026/08.09.2026 1165/2024 N.PANDA NO. 2 9999-12— No-5)
OLD
31
Order
COURT
WP (C) - Dtd. (Seat
162 (67299/2026(08.09.2026 28777/2026 M. NAIK NO. 2 2026-09— No-5)
OLD
07
CRLA- COURT |[Order (Seat
163 |67300/2026/08.09.2026 682/2026 K.R.JENA NO. Dtd. No-5)




15 9999-12-
31
WP (C) - COURT giier WRIT (Seat
164 |67301/2026|08.09.2026 28706/2026 M- NAIK NO. | oo oo- |rancH-1 |NO-
15 31)
07
Order
COURT
CRLREV- Dtd. CRIMINAL |(Seat
165 (67302/2026(08.09.2026 319/2024 |P-K-MOHANTY $§. 2026-10- |REVISION [No-5)
01
WP (C) - COURT giier WRIT (Seat
166 |67308/2026|08.09.2026 28804 /2006 M- NAIK NO. | oo oo- |RancH-3 |NO-
15 51)
07
Order
CRLA- COURT |Dtd. CRIMINAL |(Seat
167 |67309/2026(08.09.2026 150/2024 |J-K-MAJHI No. 719999-12- |apPEAL No—3)
31
Order
(Seat
WP (C) - COURT |Dtd. WRIT "
168 (67312/2026(08.09.2026 28811/202¢ M- NAIK 16, 7 |2026-09- |BRANCH-3 gi)
07
Order
(Seat
WP (C) - COURT |Dtd. WRIT "
169 (67313/2026(08.09.2026 28012/2026 B+ DAS Mo 7 12026-09- |BRANCH-5 gg)
07
Order
(Seat
WP (C) - COURT |Dtd. -
170 |67315/2026(08.09.2026 28304 /2026 K+ C- PANDA Mo 7 12026-09- No
22)
07
Order
(Seat
WP (C) - COURT |Dtd. WRIT N
171 |67317/2026(08.09.2026 28493 /2026 R+ K- SAHU M. 712026-09- |BRANCH-1 28)
07
Order
WP (C) - COURT |Dtd. WRIT (Seat
172 67319/2026(08.09.2026 28453 /2006 A+ K- MOHANTA No. 7 |2026-00- |BRANCH-7 |No—5)
07
Order
(Seat
WP (C) - COURT |Dtd. WRIT -
173 67322/2026(08.09.2026 27940,/2026 |G- ROUT Mo 7 l2026-09- |BRANCH-4 Eg)
03
Order
(Seat
WP (C) - COURT |Dtd. WRIT -
174 |67323/2026(08.09.2026 28344/2006 P+ MOHANTY No. 7 l2026-09- |BRANCH-S 22)
07
WE (C) - COURT gijer (Seat
175 (67325/2026(08.09.2026 26256/2026 P+ K- DUTTA NO. | 0e_09- No-
20 22)
08
WP (C) - COURT giger (Seat
176 (67326/2026(08.09.2026 25660 /2026 P+ CHHULI NO. | 0oe_0o- No-
23 22)
08
1177 |67328/2026/08.09.2026  |WP (C) - U.DAS (COURT |Order WRIT |(seat




20921/2026 NO. |Dtd. BRANCH No-
23 2026-08- |(DIVISION |106)
29 BENCH-1)
court |Order (Seat
178 (67329/2026 [08.09.2026 |"E ()~ U.DAS c.o No. Ptd: WRIT No-
Y2 20918/2026 " e * |2026-08- |BRANCH-6
23 26)
29
CRLA- COURT giier (Seat
179 [67331/2026|08.09.2026 | /-7" -, |P.K.MOHANTY c.o. NO. 2 |gous 1o No-
OLD 26)
31
Order
WP (C) - COURT |Dtd. WRIT (Seat
180 |67332/2026(08.09.2026 |75 [P K. MOHANTY c.o. vo. 1 |2026-10- |BRANCH-1 INoo1)
12
Order
BLAPL- COURT |Dtd. (Seat
181 |67333/202608.09.2026 | o0\ o [B DAS c.o. vo. 1 bhose_o0o- Noo1)
07
Order
BLAPL- COURT |Dtd. (Seat
182 |67334/202608.09.2026 | o0 " - [B DAS c.o. Mo, 1 l2056-00- Noo1)
07
Order
BLAPL- ACHUTA ALTTIA @ Dtd. (Seat
183 [67046/2026(08.09.2026 | oo b o (oo GENERAL 209600 Noo1)
01
Order
WP (C) - DR. JITENDRA Dtd. (Seat
184 (67048/2026(08.09.2026 |30 0 oy et DT o GENERAL 2096-00- Noo1)
01
Order
CRLMC- Dtd. CRIMINAL |(Seat
185 (67052/2026(08.09.2026 |, ~ ' . |MD SHAYAQUE ALI |GENERAL 5026-08— Im1se Noes)
25
WRIT
(Seat
WP (C) - . BRANCH ©
186 |67056/2026(08.09.2026  |1,522 0, MANORANJAN DAS  |GENERAL Petition | Jrorc. v T86)
BENCH-1)
WP (C) - RASHMI RANJAN (Seat
187 [67066/2026(08.09.2026 |50,/ . [ROUT GENERAL GENERAL Petition No-
SECRETARY 106)
Order
CRLMC- Dtd. CRIMINAL |(Seat
188 [67069/2026(08.09.2026 |, "~ . |MD SHAYAQUE ALI |GENERAL 5026-08- Im15e Nows)
25
Order
CRLREV- MANASH RANJAN Dtd. (Seat
189 [67073/2026 08.09.2026 oo o0, LAUG GENERAL 209405 No3)
03
WRIT
WP (C) - MANASH RANJAN Entire BRANCH (Seat
190 [67077/2026(08.09.2026 |32 00 oo e GENERAL P (DTVISTON ?i;)
BENCH-3)
1191 |67080/2026(08.09.2026  [WP(C) - INARESH CHANDRA |GENERAL | lorder | |(Seat




18145/2026 |PADHY Dtd. No-
2026-08- 117)
18
192 [67090/2026 (08.09.2026 |NE(C)~ DR. TAPAN KUMAR | pyppar, Misc.case "RiT éifat
SYI 3160/2025 |PRADHAN tsce. BRANCH-3 |7
Order
193 [67093/2026 08.09.2026 |NE(C)~ CHANASHYAM GENERAL Dtd. WRIT éifat
-0 28465/2026 MUDULT 2026-09- |BRANCH-4
07 58)
Order
194 [67095/2026 08.09.2026 |chEMP- NISHAMANI SAHU |GENERAL btd. éifat
09 706/2026 2026-08-
28 58)
Order
195 |67098/2026(08.09.2026 | RUWPET— |PRATAP KUMAR GENERAL btd. ésfat
Y7 305/2025 |BEHERA 2026-09- ©
° 58)
Order
196 [67102/2026(08.09.2026 | CNET PRATAP KUMAR GENERAL btd. éifat
09 1342/2026 |BEHERA 2026-09-
07 58)
Order
RVWPET- Dtd. CIVIL (Seat
197 [67103/2026(08.09.2026 |, -~ - |PRATIMA NAYAK  |GENERAL 2026-09- |REVISTON INol)
02
Order
(Seat
WP (C) - Dtd. WRIT _
198 167104/2026/08.09.2026 27791/2026 PRATIMA NAYAK GENERAL 2026-08- |BRANCH-7 No
31 59)
) (Seat
WP (C) - EFntire WRIT _
199 167111/20261/08.09.2026 33477/2021 PRATIMA NAYAK GENERAL Document |BRANCH-3 TZ)
WP (C) - (Seat
200 [67112/202608.09.2026 HIRARAM BHOT GENERAL Petition No-
19178/2011 "
CONTC— (Seat
201 |67120/2026108.09.2026 HIRARAM BHOI GENERAL Petition No-
3106/2011 )
Order
(Seat
WP (C) - Dtd. WRIT _
202 [67133/2026(08.09.2026 |, =5 o IMANOJ KUMAR RANA GENERAL 2026-05- lmRaNCH_s NO
29 43)
FAO- Petition |MISC. (Seat
203 |67144/20261/08.09.2026 MANOJ KUMAR RANA |GENERAL With APPEAL
474/2011 No-9)
Annexures |SEC.
Order
(Seat
WP (C) - Dtd. WRIT _
204 [67211/2026|08.09.2026  |; 00, IMANOJ KUMAR RANA GENERAL 2026-05- lmRancH_7 NO
20 18)
Order
205 |67217/2026|08.09.2026 | "E(C)- MANOJ KUMAR RANA |GENERAL Dtd. gifat
09 30125/2025 2026-05-
i~ 18)
206 |67234/2026(08.09.2026  [WP (C) - IMANASH RANJAN  |GENERAL | lorder WRIT |(Seat




33186/2025 |BAUG Dtd. BRANCH No-
2026-08- |(DIVISION|117)
21 BENCH-3)
Order
WP (C) - Dtd. WRIT (Seat
207 [67236/2026 08.09.2026 |0, 0 o0, MANOJ KUMAR RANA |GENERAL 2026-02— |BRANCH-2 |Now8)
06
Order
CRLMC- Dtd. (Seat
208 167238/2026/08.09.2026 5660/2025 APARESH BHOI GENERAL 5026-09— No-8)
07
Order
CRLMC- Dtd. (Seat
209 167239/2026/08.09.2026 5661/2025 APARESH BHOI GENERAL 2026-09— No-8)
07
Order
ABLAPL- Dtd. (Seat
210 |67242/2026|08.09.2026 |, "~ |[KHUSBU PANIGRAHI GENERAL 2026-08- No-8)
19
Order
CRLREV- Dtd. (Seat
211 |67245/202608.09.2026 | S0 -  |KHUSBU PANIGRAHI (GENERAL 2026-07- No-8)
14
Order
MATA- Dtd. (Seat
212 |67246/2026|08.09.2026 o' . [BRAJARAJ PRUSTY |GENERAL 2026-08- No-8)
20
WP (C) - Entire WRIT (Seat
213 |67248/2026|08.09.2026 |, o0 oo, [DIBYAKANTA DASH |GENERAL Brief BRANCH-2 INo-9)
Judgement
WP (C) - Dtd. WRIT (Seat
214 (67255/2026|08.09.2026 |, o0 o, [DIBYAKANTA DASH |GENERAL 2026-05- |BRANCH-2 |Now9)
22
Order
WP (C) - BIJAYA KUMAR Dtd. WRIT (Seat
215 (67267/2026|08.09.2026 27300/2026 NAYAK (3) GENERAL 2026-09- |BRANCH-8 ﬁg;
08
(Seat
SA- TARINI KUMAR .
216 (67295/2026/08.09.2026 129/1958 PATTAJOST GENERAL Petition ﬁg;
Order
(Seat
SA- TARINI KUMAR Dtd.
217 167307/2026/08.09.2026 129/1958 PATTAJOSHT GENERAL 1960-02— 28;
19
WPC (OA) - |PRAHALLAD Entire (Seat
218 |67327/2026/08.09.2026 1175/2017 |CHANDRA DAS GENERAL Brief OA Branch No-1)
Order
CRLMP- PRAHALLAD Dtd. (Seat
219 167330/2026/08.09.2026 1289/2026 |CHANDRA DAS GENERAL 2026-09- No-1)
03
Order
CRLREV- Dtd. CRIMINAL |(Seat
220 |67064/2026|08.09.2026 599/2026 S.S.PATTANAIK GENERAL 2026-08- |REVISION |No-3)
31
221 |67110/2026|08.09.2026 |WPC (OA)- |N K SATAPATHY  |GENERAL | lorder OA Branch|(Seat




330/2018 Dtd. No-1)
2022-09-
09
Order
WP (C) - Dtd. (Seat
222 67129/2026|08.09.2026 |, o 0y 505 [U-K. PANDA GENERAL 2026-09- No-1)
07
Order
WP (C) - Dtd. (Seat
223 167143/20261(08.09.2026 8700/2018 A M DAS GENERAL 2018-05- No-1)
18
Order
0oJc- Dtd. (Seat
224 67146/20261(08.09.2026 16037/2001 S K MISHRA GENERAL 2001-12- No-1)
20
Order
(Seat
WP (C) - Dtd. WRIT _
225 |67148/202608.09.2026 |, o, 0501 |R MOHANTY GENERAL 2026-08- |IBRANCH-6 1;12)
27
— giger (Seat
226 |67150/2026(08.09.2026 472/2001 N C SINHA GENERAL 2003-03- No-
20)
27
MACA- giger MISC. (Seat
227 167153/2026/08.09.2026 21/2009 M K MOHANTY GENERAL 2023-08— APPEAL No-4)
SEC.
08
Order
WA- Dtd. (Seat
228 |67157/2026/08.09.2026 195/2026 S K PARIDA GENERAL 2026-08— No-4)
17
Order
CRLMC- Dtd. (Seat
229 167159/2026(08.09.2026 3135/2026 B RANA GENERAL 2026-09- No-4)
07
Order
CRLMC- Dtd. (Seat
230 (67162/2026/08.09.2026 3118/2026 U K PANDA GENERAL 2026-09- No-4)
07
Order
CRLMC- Dtd. (Seat
231 |67164/2026(08.09.2026 3091/2026 S DAS GENERAL 2026-09- No-4)
07
Order
CONTC- Dtd. (Seat
232 167167/2026/08.09.2026 4701/2026 R MOHANTY GENERAL 2026-09- CONTEMPT No-3)
07
Order
(Seat
WP (C) - Dtd. WRIT _
233 167171/20261(08.09.2026 26395/2026 P K DAS GENERAL 5026-09- |BRANCH-4 E;)
07
Order
(Seat
WP (C) - Dtd. WRIT _
234 |67173/2026(08.09.2026 26910/2026 P K DAS GENERAL 2026-09- |BRANCH-?2 ﬁg)

07




Order

(Seat
CMP- Dtd.
235 67175/2026(08.09.2026 2099/2025 P K BARIK GENERAL 5026-09— No-
45)
07
Order WRIT
WP (C) - Dtd. BRANCH (Seat
236 (67177/20261(08.09.2026 27959/2026 G R PATRA GENERAL 2026-09- | (DIVISION TSI)
07 BENCH-1)
Order
WP (C) - Dtd. WRIT (Seat
237 |67179/2026(08.09.2026 28620/2026 D BISWAL GENERAL 2026-11- |BRANCH-2 No-6)
04
Order
(Seat
WP (C) - Dtd. WRIT _
238 |67180/2026(08.09.2026 27984/2026 D BISWAL GENERAL 2026-11- |BRANCH-1 28)
04
MSA- gijer (Seat
239 (67183/2026(08.09.2026 33/2026 K SAHOO GENERAL 5026-11- No-
30)
04
Order
MISC.
MSA- Dtd. (Seat
240 |67185/2026(08.09.2026 34/2026 K SAHOO GENERAL 2026-11- APPEAL No-9)
SEC.
04
Order
MSA- Dtd. (Seat
241 |67187/20261(08.09.2026 32/2026 K SAHOO GENERAL 5026-11- No-9)
04
Order
CMP- Dtd. (Seat
242 167189/20261(08.09.2026 601/2026 K SAHOO GENERAL 2026-11- No-9)
04
Order
(Seat
WP (C) - Dtd. WRIT _
243 167191/2026(08.09.2026 24610/2026 K SAHOO GENERAL 2026-11- |BRANCH-4 Tg)
04
WP (C) - giger (Seat
244 167193/2026/08.09.2026 28404/2026 S M SINGH GENERAL 2026-11- No-
17)
04
WP (C) - gijer (Seat
245 167195/2026(08.09.2026 28406/2026 S M SINGH GENERAL 5026-11- No-
17)
04
Order WRIT
WP (C) - Dtd BRANCH (Seat
246 (67196/2026(08.09.2026 28410/2026 S M SINGH GENERAL 2026-11- | (DIVISION TS;)
04 BENCH-1)
Order
(Seat
WP (C) - Dtd. WRIT _
247 |67197/2026(08.09.2026 28413/2026 S M SINGH GENERAL 5026-11- |BRANCH-?2 gz)
04
Order (Seat
WP (C) - WRIT N
248 (67199/2026(08.09.2026 28415/2026 S M SINGH GENERAL gggé_ll_ BRANCH-5 22)




04

Order

(Seat
WP (C) - Dtd. WRIT
249 67241/2026(08.09.2026  [g 000" 0,, [P BARIK GENERAL 2024-10- |BRANCH-1 gi)
03
Order
(Seat
WP (C) - Dtd. WRIT _
250 |67243/2026 08.09.2026 |, oor oo, (A K SARANGI GENERAL 5056-11- |BRANCH-2 Sg)
16
Order
(Seat
CRLREV- Dtd.
251 167247/2026/08.09.2026 617/2026 BIKRAM BEHERA GENERAL 2026-08— No-
45)
31
Order
BLAPL- HIMANSHU KUMAR Dtd. (Seat
252 (67249/2026(08.09.2026 5160/2026 |BHOL GENERAL 2026-09- No-
45)
07
FAO- gijer (Seat
253 167251/2026/08.09.2026 523/2024 SATYAJIT BISWAL |GENERAL 2026-07— No-
45)
30
FAO- giger MISC. (Seat
254 167252/2026/08.09.2026 32/2026 SATYAJIT BISWAL |GENERAL 2026-07—- APPEAL No-5)
SEC.
29
Order
(Seat
WP (C) - Dtd. WRIT _
255 167253/2026(08.09.2026 | o o500 c |P. K. DASH GENERAL 2025-02- |RrancH_1 NO
31)
05
Order
(Seat
CRLREV- Dtd.
256 167254/2026/08.09.2026 213/2026 BIKRAM BEHERA GENERAL 2026-08—- No-
31)
31
Order
(Seat
WP (C) - Dtd. WRIT _
257 67258/202608.09.2026  |ooo0"n 0, |J LENKA GENERAL 2021-11- |BRANCH-7 Tg)
01
BLAPT,- giger (Seat
258 167259/2026/08.09.2026 6226/2026 MANOJ KUMAR PANI GENERAL 2026-09- BAIL-2 No-
16)
08
WP (C) - gijer (Seat
259 167261/2026/08.09.2026 9502/2018 J LENKA GENERAL 2021-11- No-
16)
01
WP (C) - giger (Seat
260 167262/2026/08.09.2026 28857/2025 K. C. TRIPATHY GENERAL 2026-09- No-
16)
07
Order
(Seat
ABLAPL- Dtd.
261 167263/2026/08.09.2026 12903/2015 J LENKA GENERAL 2021-11- No-
16)
01
WP (C) - Order WRIT (Seat
262 |67264/2026(08.09.2026 | 20", q,s M/S K.C.TRIPATHY |GENERAL Did. BRANCH-2 |No-




2026-09- 34)
03
WP (C) - giier (Seat
263 167265/2026/08.09.2026 17936/2010 J P KAR GENERAL 2016-01- No-
34)
27
Order
WA- Dtd. WRIT (Seat
264 |67266/202608.09.2026 |77 o0 o A SAHOO GENERAL 2026-09- |APPEAL  |No6)
02
Order
RFA- Dtd. FIRST (Seat
265 67268/202608.09.2026 | ,¢'° o |S BISWAL GENERAL 2025-02— |npPRAL  [Noo®)
03
Order
(Seat
WP (C) - Dtd. WRIT "
266 167269/2026/08.09.2026 16377/2024 H JENA GENERAL 2025-08- |BRANCH-5 gi)
04
Order
(Seat
WP (C) - Dtd. WRIT "
267 |67270/2026(08.09.2026 24126/2017 S PRADHAN GENERAL 9026-09- |BRANCH-7 Tg)
07
Order WRIT
WP (C) - Dtd BRANCH (Seat
268 167271/2026/08.09.2026 3780/2022 S ROUT GENERAL 9999-12- | (DIVISION Ti;)
31 BENCH-2)
WP (C) - giier (Seat
269 |67273/2026(08.09.2026 089,2016 |B R SENAPATI GENERAL 2016-12- No-
114)
07
WP (C) - giger (Seat
270 |67274/2026|08.09.2026 1316/2010 |B R SENAPATI GENERAL 2016-12- No-
114)
07
Order
(Seat
WP (C) - Dtd. WRIT "
271 |67276/2026(08.09.2026 6312/2009 |° K SWAIN GENERAL 2026-09- |BRANCH-7 SZ)
07
RSA- gijer (Seat
272 167277/2026/08.09.2026 484/2009 P BEHERA GENERAL 2015-07— No-
44)
09
Order
RSA- Dtd. SECOND (Seat
273 67279/2026(08.09.2026 |7 .. |C RANA GENERAL 2015-07— |APPEAL  |Nood)
10
Order
CMAPL- Dtd. (Seat
274 |67280/2026|08.09.2026 S . [C RANA GENERAL S0as-07- M.J.C Noed)
22
Order
GCRLA- Dtd. CRIMINAL |(Seat
275 |67284/2026(08.09.2026 | <7 S DAS GENERAL 2013-05- |APPEAL  [Now8)
03
276 |67286/2026(08.09.2026  [WP(C) - L K NAYAK GENERAL | lorder |(Seat




19838/2014 Dtd. No-9)
2017-07-
12
Order
Dtd. (Seat
277 |67288/2026(08.09.2026 SA-11/1985|P C DAS GENERAL 9999-12- No-9)
31
Order
SA- Dtd. (Seat
278 |67290/2026(08.09.2026 223/1972 S ACHARYA GENERAL 9999-12— No-9)
31
Order
SA- Dtd. (Seat
279 167291/2026(08.09.2026 416/1969 S ACHARYA GENERAL 9999-12— No-9)
31
RSA- (Seat
280 (67293/2026(08.09.2026 15/2026 M.R.ROUTRAY GENERAL No-9)
Order
CRLMC- Dtd. (Seat
281 167303/2026/08.09.2026 3047/2026 U K PANDA GENERAL 2026-09- No-9)
08
Order
WP (C) — Dtd. WRIT (Seat
282 |67304/20261(08.09.2026 17414/2026 G BARIK GENERAL 2026-09- |BRANCH-2 |No-9)
08
Order
(Seat
WP (C) - Dtd. WRIT _
283 67305/2026(08.09.2026 23010/2026 G BARIK GENERAL 5026-09— |BRANCH-4 No
38)
08
Order
(Seat
WP (C) - Dtd. WRIT _
284 167306/202608.09.2026 ;o 00 0,0 L D PANDA GENERAL 2026-09— |[BRANCH-2 1;2)
08
WP (C) - giier (Seat
285 167310/2026/08.09.2026 28049/2026 S PRADHAN GENERAL 2026-09- No-
34)
08
Order (Seat
286 |67311/2026(08.09.2026 | -hLAT S PRADHAN GENERAL ptd. No-
: : 569/2026 2026-09-
34)
08
CRLA- gijer (Seat
287 167314/2026/08.09.2026 500/2026 S PRADHAN GENERAL 2026-09- No-
34)
08
Order
(Seat
WP (C) - Dtd. WRIT _
288 |67316/2026(08.09.2026 12760/2024 P K SWAIN GENERAL 2026-09- |BRANCH-4 gg)
08
Order
(Seat
WP (C) - Dtd. WRIT _
289 (67318/2026(08.09.2026 20513/2026 S S PASAYAT GENERAL 5026-09- |BRANCH-5 22)
08
CRLMP- Order (Seat
290 167320/2026/08.09.2026 784/2026 P K MOHANTY GENERAL Dtd. No-




2026-09- 32)
08
Order
WP (C) - PADMANAV Dtd. WRIT (Seat
291 167321/202608.09.2026 |14 44 /2026 |CHOUDHURY CENERAL 2026-08- |BRANCH-1 |No-2)
11
Order
(Seat
WP (C) - Dtd. WRIT N
292 167324/2026/08.09.2026 16783/2026 S.K.SAMIMOLE GENERAL 2026-10- |BRANCH-5 gg)
12
Order
CRLMC- Dtd. CRIMINAL |(Seat
293 (67335/2026(08.09.2026 | g0, oo A M DAS GENERAL 2026-08- Ii1sc Nocd)
25
Order
WP (C) - Dtd. (Seat
294 (67336/2026(08.09.2026 |,oo 00”01, B K DAS GENERAL S01h_04- Nocd)
29
Order WRIT (Seat
WP (C) - Dtd. BRANCH N
295 (67337/2026/08.09.2026 25627/2019 B K DAS GENERAL 2015-04- | (DIVISION TTO)
29 BENCH-2)
Order WRIT
WP (C) - Dtd BRANCH (Seat
296 167338/2026/08.09.2026 13788/2019 B K DAS GENERAL 2015-04- | (DIVISION Tg;)
29 BENCH)
Order
(Seat
ELPET- Dtd.
297 (67339/2026(08.09.2026 ), ", |B K DAS GENERAL So1h_10- No-
102)
24
Order
(Seat
WP (C) - Dtd. WRIT N
298 (67340/2026(08.09.2026 |, 0 oo o |B B DASH GENERAL 2026-06- |BRANCH- Si)
21
Order
(Seat
WP (C) - Dtd. WRIT N
299 (67341/2026(08.09.2026 |, 0 2" |B B DASH GENERAL 2026-08— |BRANCH-8 Si)
21
Order
(Seat
WP (C) - Dtd. WRIT N
300 |67342/2026 (08.09.2026 |} 0=," 0 . B B DASH GENERAL 2026-08— |BRANCH-8 ﬁi)
21
WP (C) - giier (Seat
301 |67343/20261/08.09.2026 3592/2009 M DAS GENERAL 2019-04-— No-
41)
19
Order
(Seat
CRLREV- Dtd.
302 167344/2026/08.09.2026 659/2026 J BEHERA GENERAL 2019-04— No-
41)
19
Order
(Seat
CRLMC- Dtd.
303 (67345/2026/08.09.2026 2318/2026 J BEHERA GENERAL 2019-04-— No-
41)
19
304 |67346/2026(08.09.2026 |BLAPL- R R NAYAK GENERAL | lorder BAIL-2  |(Seat




6479/2026 Dtd. No-
2019-04- 17)
19
CRD- gijer (Seat
305 (67347/20261(08.09.2026 35/2026 K NAYAK GENERAL 2019-04-— No-
17)
19
Order
(Seat
CRLMP- Dtd.
306 (67348/20261(08.09.2026 1165/2026 K NAYAK GENERAL 2019-04- No-
17)
19
RSA- gijer (Seat
307 |67349/20261(08.09.2026 433/2026 K DAS GENERAL 2019-04- No-
17)
19
WP (C) - giger (Seat
308 |67350/2026(08.09.2026 26883/2026 K DAS GENERAL 2019-04- No-
17)
19
cRp- giger (Seat
309 |67351/2026(08.09.2026 44/2026 K DAS GENERAL 2019-04- No-
17)
19
. gijer (Seat
310 |67352/20261(08.09.2026 27355/2026 DAS GENERAL 2019-04- No-
17)
19
Order
(Seat
WP (C) - Dtd. WRIT -
311 |67353/2026/08.09.2026 27895/2026 RANA GENERAL 5019-04— |BRANCH-7 23)
19
Order
(Seat
WP (C) - Dtd. WRIT _
312 167354/2026/08.09.2026 | 10,c)5055 R BEHERA GENERAL 2019-04- |pranch-3 [No
33)
19
WP (C) - giger (Seat
313 |67355/2026/08.09.2026 25845/2026 K BEHERA GENERAL 2019-04- No-
33)
19
Order WRIT
WP (C) - Dtd. BRANCH (Seat
314 |67356/2026(08.09.2026 28293/2026 SAMAL GENERAL 2019-04- | (DIVISION TS;)
19 BENCH-1)
Order
(Seat
WP (C) - Dtd. WRIT _
315 |67357/2026(08.09.2026 28060/2026 SAMAL GENERAL 5019-04— |BRANCH-2 gz)
19
WP (C) - gijer (Seat
316 |67358/20261(08.09.2026 28125/2026 SAMAL GENERAL 2019-04- No-
34)
19
Order WRIT
WP (C) - Dtd BRANCH (Seat
317 |67359/20261(08.09.2026 28128/2026 SAMAL GENERAL 2019-04- | (DIVISION TS;)
19 BENCH-1)




Order WRIT (Seat
WP (C) - Dtd. BRANCH
318 |67360/2026(08.09.2026 28150/2026 S SAMAL GENERAL 2019-04- | (DIVISION T82)
19 BENCH-1)
Order
WP (C) - Dtd. WRIT (Seat
319 |67361/2026(08.09.2026 28940/2026 S SAMAL GENERAL 2019-04- |BRANCH-2 No-7)
19
Order WRIT
WP (C) - Dtd. BRANCH (Seat
320 |67362/2026(08.09.2026 28143/2026 S SAMAL GENERAL 2019-04- | (DIVISION Tg;)
19 BENCH-1)
Order
(Seat
ABLAPL- Dtd.
321 |67363/2026(08.09.2026 9959/2026 R K BARIK GENERAL 2019-04— Tg;)
19

N I C (Software Team)




